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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 5th June, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 2876(E).—Whereas, by the notification of the Government of India in the Ministry of Railways (Railway Board),
number, S.0 2532 (E) dated 9% June 2025 published in Gazette of India, Extraordinary, Part II, section 3 Sub-section (ii), dated
the 10™ June 2025 (hereinafter referred to as the said notification ) and issued under sub-section (1) of section 20A of the
Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the
Central Government declares its intention to acquire the land specified in the schedule annexed to the said notification for the
purpose of execution, maintenance, management and operation of Special Railway Project, namely “Manmad-Indore New
Line (New Line between Manmad to New Dhule and Nardana to Dr. Ambedkar Nagar (309.43 Kms)” in the District of
Nashik & Dhule of Maharashtra State & Badwani, Khargone, Dhar & Indore District of Madhya Pradesh State.

And whereas, the substance of the said notification was published in for Deputy Collector (Land Acquisition); V.J.P. Nashik
District Nashik Maharashtra in daily newspapers namely “Dainik Mokshini Varta” & “Dainik My Mahanagar” dated 24-
06-2025 under sub section (4) of section 20A of the said Act.

And whereas, objections were received. Competent Authority has heard the objections and orders have been passed in terms of
Section D of the said act.

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its report to the Central
Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred by sub-section (1)
of section 20E of the said Act, the Central Government hereby declares that the lands specified in the schedule annexed here to
shall be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby declares that on
publication of this notification in the official Gazette, the land specified in the schedule annexed hereto shall vest absolutely in
the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of “Manmad-
Indore New Line (New Line between Manmad to New Dhule and Nardana to Dr. Ambedkar Nagar (309.43 Kms)” for 6
villages in the District Nashik in the State of Maharashtra.
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Land
Sr. Acquisition
No. Proposal
No.

Village
Name

Name of Taluka

Land owners name according to 7/12 Extracts

Survey/
Group
Number

Land
Lease

Type

Total
area
7112

(Ha.)

Land area to
be acquired
7/12
(Ha.)

Building

Well/
Borewell

Trees

Pipeline

5

10

11

12

13

16/2025

Manmad

Nandgaon

Leelabai Lookalike Katkade, Look at Thakaji
Katkade, Bhaskar Nathu Katkade, Kishore Nathu
Katkade, Sumanbai Nathu Katkade, Sangeeta
Govind Bodkhe, Sunita Prabhakar, Ghuge, Sunil
Ramesh Katkade, Anil Ramesh Katkade, Satish
Ramesh Katkade, Shivaji Kalu Katkade, Balu
Kalu Katkade, Kantilal Kalu Katkade

32

Occupier
Class-1

7.01

3.03

Well-2

Peru-2, Shevga-28
Sandalwood-11, V
Cinch-1, Neem-8
Su Acacia-4, Ra
Acacia-05 Shiras-1
Prosopis-94,
Acacia-5, Papada-
01, Kadi leaf-1,

Kailash Jagannath Darade, Vilas
Darade, Ganesh Jagannath Darade, Nitin
Jagannath Darade, Laxman Kalu Darade,
Subhash Muralidhar Darade, Rajesh Muralidhar
Darade, Shobha Prabhakar Katkade, Pushpa
Santosh Kekan, Anil Vishnu Darade Asha
Ramesh Sonawane Parvatibai Vishnu
Darade,Sunil  Vishnu Darade,Vishnu Kalu
Darade,Laxman Kalu Darade,Where is Leelabai
looking?,Indubai  Mahadu everyone,Vithabai
Sampat Kangane,Vimalbai Balkrishna
Dighole,Chandrakala Muralidhar Darade,Subhash
Muralidhar Darade,Raju Muralidhar
Darade,Shobha Prabhakar Katkade,L.ahanubai
Santosh Kekan

Jagannath

43

Occupier
Class-1

7.07

2.70

Acacia-3,Prosomis-
2 ,Nim-6, Bor-1,
Mabharukh-1

Pandurang Chiman Darade,Haribhau Chiman
Darade,Balu Chiman Darade,Vitthal steward
Darade,Ranjana Vitthal Darade,Vinod Vitthal
Darade,Rajendra Vitthal Darade,Manisha Satish
Dond,Vinod Vitthal Darade,Raghunath Baburao
Darade,Vacchalabai Baban Darade,Nanda Dilip
Hembade,Raju Baban Darade,Poetry by Nitin
Darade,Atharva Nitin  Darade,Arnav  Nitin
Darade,Santosh Chhabu Darade,Jitendra Chhabu
Darade,Yogita  Bhausaheb  Ghuge,Kundabai
Gangadhar Sanap,Subhash Vaman

44

Occupier
Class-1

11.19

0.89

Nim-7
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Sr.
No.

Land
Acquisition
Proposal
No.

Village
Name

Name of Taluka

Land owners name according to 7/12 Extracts

Survey/
Group
Number

Land
Lease

Type

Total
area
7/12

(Ha.)

Land area to
be acquired
7/12
(Ha.)

Building

Well/
Borewell

Trees

Pipeline

Darade,Kailash Vaman Darade,Uttam Vaman
Darade,Dinkar Vaman Darade,Punjabai Vaman
Darade,Nanda Dilip Hembade,Raju Baban
Darade,Poetry by Nitin Darade,Atharva Nitin
Darade,Arnav  Nitin Darade,Ranjana Vitthal
Darade,Vinod Vitthal Darade,Rajendra Vitthal
Darade,Manisha Satish Dond,Retirement
Manager Darade, Balu Bhaskar Darade A P.C
Sonyabai  Bhaskar = Darade,Parrot =~ Naguji
Darade,Jijabai Suresh Darade,Yogesh Suresh
Darade,Mangesh Suresh Darade,Mahesh Suresh
Darade,Mangala Ramesh Darade,Abhijit Ramesh
Darade,Aniket Ramesh Darade,Yogita
Bhausaheb Ghuge,Kundabai Gangadhar
Sanap,Subhash Vaman Darade,Kailash Vaman
Darade,Uttam Vaman Darade,Dinkar Vaman
Darade,Punjabai Vaman Darade

Nandini Bhra Prahlad Tathe,Ganesh Arun
Tathe,Mangesh Arun Tathe,

45

Occupier
Class-1

3.13

0.76

Nim-1

Sanjay Laxman Darade,Mandabai Sudhakar
Katkade, Sadhana Sudhakar Katkade, Manisha
Sudhakar ~ Katkade, = Mangesh  Sudhakar
Katkade,Vijay Laxman Darade,Vijay Kisan
Katkade,Sunita Ajay Kande, Ratnabai Thakuba
Dongre

48

Occupier
Class-1

597

0.37

Sunil Rajaram Ugalmugle, Dattu Ramdas
Ugalmugle, Central Government Grain Depot
Manmad

80

Occupier
Class-1

1.64

0.60

Kailash Baburao Ahire, Kailas Baburao Ahire,
Dhirubhai Kesabhai Patel, Gitabai Mahadu
Sansare, Shantabai Sukdev Bhadange, Gracy
Francis, Hirasingh Saugandhsingh Pardeshi,
Sopan Ramji Mokal, Sajan Shivaji Ahire,
Bakubai Popat Kedare, Shakuntala Bhimrao

81/A

Occupier
Class-1

1.3007

0.26

House-26,
Shed-3
Tank-3 (Pacca
construction)
Temple-2
Shop-2 (Pucca

Bore well-7

Papaya - 1,Bor-
1,Almond-
3,Custard apple-7
Ramphal-1,Lemon-
4 Peru-6 Coconut-
4 Mango-3, Travler
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
Garud, Vimal Prabhakar Shingade, Shantabai Patra palm-
Vishnu Katare, Ashok Vishnu Katare, Sanjay Construction), 1,Pomegranate-
Vishnu Katare, Devidas Vishnu Katare, Shop-2 (Pacca 1,Chiku-1,Jambhu-
Dhondubhai Kesubhai Patel, Gitabai Mahadu Construction) 2, Neem-4, Ashok-

Sansare, Shantabai Sukdev BhadangeGodabai
Hirasingh Pardeshi, Prashant Prabhakar Kamble,
Walhubai Babu Katkade, Santosh Namdev
Katkade, Vijay Namdev Katkade, Shankar
Namdev Katkade, Manda Prakash Katkade,
Rupesh Prakash Katkade, Maruti Babu Katkade,
Hirabai Namdev Katkade, Central Government
Grain Depot Manmad, Mahadu Kanhu Sangle,
Punja Karbhari, Ramesh Kalu Katkade, Nathu
Kalu Katkade, Shivaji Kalu Katkade, Shantaram
Kalu Katkade, Balu Kalu Katkade, Kantilal Kalu
Katkade, Sudhakar Kalu Katkade, Hirabai Kalu
Katkade, Maruti Babu Katkade, Namdev Babu
Katkade, Dattu Shankar Katkade, Vinayak Mr.
Katkade, Maha Sitabai Bhr Mr. Katkade
Chandrakala Mr. Katkade, Subhash Mr. Katkade,
Gangubai Kisan Katkade, Vijay Kisan Katkade,
Suman Pandit Sanap, Bhimabai Rambhau Nagre,
Vacchalabai Mika Nagre, Praneet Prabhakar
Kamble,Pandu Bhad Katkade,Ramdas Sakharam
Katkade,Chandrakant Kondaji Katkade,Kantilal
Sakharam Katkade,Where is Sarubai
Kondaji?,Lakshmibai Sakharam Katkade,Kailash
Baburao Ahire,Ramdas Haribhau Pagare,Vijay

Thakaji Darade,Ajay Thakaji Darade,Sunil
Ramdas Ugalmugle,Dattu Ramdas
Ugalmugle,Vanita  Deepak  Ahire,Prabhakar
Ananda Mahajan,Gambhir Ananda

Mahajan,Kalyabai Thakaji Darade,India Baburao
Ahire,Suresh  Yadav  Sangle,Bharat Pandit
Nikam,Prithviraj Mahadev Ahire,Rambai Sukdev

4, Umber-1, V-

Chinch-1
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
Salary,Bhagwat Sukdev Pagare,Raju Sukdev
Pagare,Ravindra Sukdev Salary,Indubai Nana
Panpatil,Shoma Bharat Gaikwad,Malhari Nana
Panpatil,Akash Gautam Panpatil,Nilesh Gautam
Panpatil,Pooja Gautam Panpatil,Indubai,Indubai
Parrot Ahire,Manjula Gangadhar Katare,Jitendra
Gangadhar Katare,Shoma Kailash Ahire,Baby
Ranjan Bhandage,Nanda Gangadhar Katare,Mina
Shailendra Ahire,Sangeeta Sanjay Kamble alias
Sangeeta Bhimrao Garud,Jayashree Ravindra
Dhiwar alias Jayashree Bhaskar Pagare
Sumanbai Nathu Katkade,To Vinayak Shripat
Kat,To Subhash Shripat Kat,To Dattu Shankar
Kat,Mandabai Sudhakar Katkade,Bhaurao Balu House-4 (Pacca
Lohkare,Sunita Arun Dargude, construction)
ShantabaiHarishchandra House-1 (Pacca
.. .. . . Amla-1, Neem-1,
Sonawane,DilipSayajiScorpion, Baban Kisan Patra Kanher-50. Bell-1
Dargude,Mangal Suresh Bodke, Ramdas Kisan Construction) A ta-’l ’
Dargude, Rohan Sanjay Sangle, Vaishali Dilip Shed-2 (Pacca Pomeprana’te-l
Vinchu, Ujjwala Rajendra Dargude, Subhash Construction) Pa fa—7 v ’
3 Balu Bodke, Archana Rakesh Darade, Archana R4A Occupier 1.05 095 School-2, Borewell-4 Cﬁir}l]chail ’ )
Ashok Awhad, Satish Sudhakar Dargude, Mangal Class-1 ’ ’ Shop-1 ’
Shankar Sangle, Pratap Kisan Dargude, Anita (Kaccha Patra . Almond-2,
Sanjay Bodke, Sangeeta Subhash Katkade, construction Sitaphal-10, Peru-
. . . 7, Mango-8,
Kavita Sanjay Nagre, Kiran Tarachand Dongre, work) Ramphal-3
Chhaya Valmik Shintre, Jayshree Rajendra Lemon—S’
Burkul,Vitthal Panja Katkade,Subhash Balu
Bodkhe,Chief Officer Nagar Parishad
Manmad,Manjula Sanjay Shelar, Omkar Sanjay
Shelar,Nandu Narahari Sangle,Central
Government Grain Depot Manmad
Sumanbai Ramdas Panchal,Laxman Vitthal House-2 (Pucca
Solse, Arun Namdev Katkade,Laxman Waliba Occupier Construction/
9 Hatkar, 85B Clasls)—l 0.15 0.2 Other Pucca Borewell-5 ) )
Vinayak Ramchandra Adangle,Ashok Vinayak Construction)
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
Adangale,Kishore Vinayakrao Adangle,Manoj Shop-1
Vinayakrao Adangle,Sunita Dilip Gaikwad,
Sachin Khubiram Jaiswal, Irfana Mohammad
Ibrahim Ansari, Baban Kisan Dargude, Kavita
Sanjay Nagre, Sugarabi M. Abbas,Khubiram
Munnalal Jaiswal,Jayesh ~ Subhash  Awhad,
Shobha Subhash Awhad, Subhash Bhaguji
Awhad,Kishore Laxman Hatkar,Dinesh Laxman
Hatkar,Khubiram Munnalal Jaiswal
Shankar Karbhari Katkade,Maruti Baburao
Katkade,Pandu Bhau Katkade,Ramdas Sakharam
Katkade,Kondaji Bhau .
Katkade,RameshBlackKatkade,NThuBlack hﬁf{fgj}ic;gilf__lz ’
ants,Shivaji Kalu Katkade,Shantaram Kalu Acacia-8’Nim— 4
Katkade,Balu Kalu Katkade Kantilal Kalu bore-2 Car’ damonm-
Katkade,Sudhakar Kalu Katkade,Hirabai Kglu . 1 V’Chinch—l
10 KatkadeiShankar Tatyaba Sangle,Lalg Chhiba RIB Occupier 0.05 04 House-5 Borewell-7 Jambhol-2, )
Patel,Kailas Vaman Sangle,Maruti  Pratap Class-1
. : . . . Ashoka-4, Peepal-
Dargude,Simabai  Govindrao  Sangle,Hirabai 1. Umber-1
Namdev Katkade,Santosh Namdev Pa a’a-2 Cocc;nut-
Katkade,Vijay Namdev Katkade,Shankar P 2yS' t’ hal-1
Namdev Katkade,Sangita Rajendra - Sttaphal-
Bodkhe,Manda  Prakash Katkade,Harshada
Prakash Katkade,Rupesh Prakash Katkade,Kisan
Vaman Sangle,Prabhakar Ananda Mahajan
Anthony Joseph Francis,AnthonyJoseph House-5 (Pucca Mango-9, Almond-
Francis,Pushpa Joseph Francis, Philomia Joseph Patra 1, Ramphal-3,
Francis, Alka Satish Dargude, Dattu Damu Constrution), Papaya-7, Peru-
Darade, Alkabai Rajendra Awhad, Haushabai House-6 (Pucca 8,Sitaphal-4,
1 Narayan Darade, Chandrakala Ashok Awhad, 6A Occupier 0.6985 0.57 Construction) Borewell-7 | Chickpea-1, Bell-1,
Santosh Trimbak Darade, Shivaji Chima Darade, Class-1 ’ ’ Shop-6 Chinese Cherry-1
Shantaram Damu Darade, Vithabai Trimbak (Kaccha Lemon-2, Shevga-2
Darade, Vijay Damu Darade, Ramkisan Narayan Constrution), bore-1,Cinch-1,

Darade, Mandakini Balkrishna Hadpe, Bhagubai
Chima Darade, Balkrishna Trimbak Darade,

Shed-2 (Pacca

V.Chinch-1,Head-
1, Acacia-1, Su-
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
Sunanda Vishnu Darade,Leelabai Construction) Acacia-2
Lookalike,Indubai Mahadu, Muralidhar Lalu Umber-3, Jambhu-
Darade, Warubai Lalu Darade,Vimal Lalu Shed-1 4
Darade,Laxman Lalu Darade, Vishnu Lalu (Kachha
Darade, Shantabai Devram, Vithabai Consruction),
Sampat,Mrs. Editradol Holt N.F.E Mission
Manmad Manmad,Suresh Shivram Tathe,Dinkar Temple-1
Vaman Darade,Kailash Vaman Darade,Happy (Pucca
Rahul Ghuge, opaque Alka Rajendra Tathe, construction)

Retirement Namdev Tathe, Sanjay Namdev
Tathe, Vijay Namdev Tathe, Bharti Chandrakant
Sangle, Laxmibai Kashinath All, Alka Rajendra
Tathe, Dattu Rajendra Tathe,Trimbak Shivram
Tathe,Valmik Rambhau Katkade, Janabai Lahanu
Nagare, Akshay Namdev Katakade, Anjana
Dattatray ~ Sangle, = Anjanabai  Muralidhar
Katakade, Amol Ashok Katakade, Arun Namdev
Katakade, Arun Namdev Katakade, Akash Dilip
Katakade, Asha Shivaji Mankar, Kalyabai Ashok
Katakade, Gokul Ashok Katakade, Chandrakant
Damu Katakade, Dattu Muralidhar Katakade,
Neha Kishore Katakade, Pandit Damu Katakade,
Pundalik Damu Katakade, Raju Muralidhar
Katakade, Raju Rambhau Katakade, Rohit
Kishore Katakade, Lata Dilip Katakade, Lata
Mahesh Ghuge, Valyabai Shashikant Kande,
Vijay Rambhau Katakade, Shobha Kishore
Katakade, Sanjay Rambhau Katakade, Sandeep
Muralidhar Katakade, Sarla Minnath Nagare,
Sindhubai Rambhau Katakade, Sumanbai Bhr.
Damu Katkade, Lukdu Thakaji Katkade,Vasanti
Pradeep Darade, Suresh Thamaji Katakade, Lalita
Pradeep Darade, Prabhakar Thamaji Katakade,
Chandrakant Thamaji  Katakade, Bababai
Thamaji Katakade,Namdev  Shivram Tathe,

Kanda Chal-1
(Kachha Patra
Construction)
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Sr.
No.

Land
Acquisition
Proposal
No.

Village
Name

Name of Taluka

Land owners name according to 7/12 Extracts

Survey/
Group
Number

Land
Lease

Type

Total
area
7112

(Ha.)

Land area to
be acquired
7/12
(Ha.)

Building

Well/
Borewell

Trees

Pipeline

Thakubai Shivram Tathe, Trambak Shivram
Tathe, Suresh Shivram Tathe,Subhash Muralidhar
Tathe, Valyabai Vaijnath Karad, Valyabai
Vaijnath Ka-had, Shantaram Bhaguji Andhale,
Sanjay Bhaguji Andhale, Hirabai Pandurang
Nagare, Baban Bhikaji Ugalmugle, Kantilal
Bhaguji Andhale, Bhagwan Muralidhar Tathe,
Kunda Baban Sanap, Chhabu Bhikaji Ugalmugle,
Narendra  Pandurang  Nagare, Bhagwat
Muralidhar Tathe, Maruti Pandurang Nagare,
Ravindra Pandurang Nagare, Rajendra Bhaguji
Andhale, Valmik Bhaguji  Andhale,Arun
Pandharinath Tathe, Shankar Pandharinath Tathe,
Prahlad Pandharinath Tathe, Dnyaneshwar
Pandharinath ~ Tathe, Dattu  Pandharinath
Tathe,Steward Mahadu Darade,Vijay Namdev
Tathe, Bharti Chandrakant Sangle, Alka Rajendra
Tathe, Anandi Rahul Ghuge, Apak Alka Rajendra

Tathe, Nivruti Namdev Tathe, Laxmibai
Kashinath, Dattu Rajendra Tathe, Sanjay Namdev
Tathe,Nashik District and Mortgage

Bank, Totyabai and Tukaram, Sonubai m Bhaguji,
Suman m. Jairam,Shantabai Baburao Mali, Mrs.
Edithdoll Holt N.F.E. Mission Manmad,
Chandrabhaga Mt. Dagu,Jijabai Ganpat Awhad,
Latabai Ganpat Awhad, Mangal Ganpat Awhad,
Chandrakant Ganpat Awhad, Shivram Janglu
Awhad, Vasant Janglu Awhad, Shantabai Sampat
Awhad, Raju Sampat Awhad, Ashok Ganpat
Awhad, Sameer Bhalchandra Awhad, Sangita
Sampat Awhad A.P.A.K Shantabai Sampat
Awhad, Kamalabai Ganpat Awhad,Deepak
Maruti Awhad, Nitin Maruti Awhad, Sameer
Bhalchandra Awhad, Vaibhav Maruti
Awhad,Pandit Damu Katkade, Kalyabai Ashok
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Sr.
No.

Land
Acquisition
Proposal
No.

Village
Name

Name of Taluka

Land owners name according to 7/12 Extracts

Survey/
Group
Number

Land
Lease

Type

Total
area
7/12

(Ha.)

Land area to
be acquired
7/12
(Ha.)

Building

Well/
Borewell

Trees

Pipeline

Katkade, Gokul Ashok Katkade, Chandrakant
Damu Katkade, Janabai Lahanu Nagare, Dattu
Muralidhar Katkade, Neha Kishore Katkade,
Pundalik Damu Katkade, Arun Namdev Katkade,
Amol Ashok Katkade, Anjanabai Muralidhar
Katkade, Anjana Dattatray Sangle, Sindhubai
Rambhau Katkade, Sarla Minnath Nagare, Sanjay
Rambhau Katkade, Sandeep Muralidhar Katkade,
Valmik Rambhau Katkade, Suman Damu
Katkade, Lukdu Thakaji Katkade, Asha Shivaji
Mankar, Akash Dilip Katkade, Arun Namdev
Katkade, Shobha Kishore Katkade, Vijay
Rambhau Katkade, Valyabai Shashikant Kande,
Lata Mahesh Ghuge, Lata Dilip Katkade, Rohit
Kishore Katkade, Raju Rambhau Katkade, Raju
Muralidhar Which way, Akshay Namdev which
way?,Steward ~ Mahadu  Darade,Vatsalyabai
Kashinath Darade, Chandrakala Ashok Awhad,
Alka Satish Dargude, Anita Kailas Sangle,
Shantaram Damu Darade, Sunanda Vishnu
Dargude, Santosh Trimbak Darade, Valmik
Kashinath Darade, Bhausaheb Kashinath Darade,
Vijay Damu Darade, Vithabai Trimbak Darade,
Balkrishna Trimbak Darade, Dattu Damu Darade,
Mandakini  Balkrishna  Hadpe, Jagannath
Shivaram, Shobha Kailas Ipper,Mainabai Devraj
Ghuge, Babanbai Kisan Ghuge, Salubai Karbhari
Ghuge,Baban Bhikkhu Ugalmugle, Chhabu
Bhikaji Ugalmugle, Ganesh Eknath Ugalmugle,
Mangesh  Eknath ~ Ugalmugle,Vijay = Nana
Awhad,Chandrakant Thamaji  Katkade,Lalita
Pradeep Darade, Vilas Vitthal Katkade, Sunita
Gokul Dhatrak, Santosh Vitthal Katkade,
Prabhakar Thamaji Katkade, Vasanti Pradeep
Darade, Ratnakar Vitthal Katkade, Suresh
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No.
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Acquisition
Proposal
No.

Village
Name

Name of Taluka

Land owners name according to 7/12 Extracts

Survey/
Group
Number

Land
Lease

Type

Total
area
7112

(Ha.)

Land area to
be acquired
7/12
(Ha.)

Building

Well/
Borewell

Trees

Pipeline

Thamaji Katkade, Sushila Vitthal Katkade,
Bababai Thamji Katkade,Jagannath Shivram...,
Valmik Kashinath Darade, Bhausaheb Kashinath
Darade, Shobha Kailash Ipper, Vatsalyabai
Kashinath Darade, Anita Kailash Sangle,Steward
Mahadu Darade,Vatsalyabai Kashinath Darade,
Chandrakala Ashok Awhad, Alka Satish
Dargude, Anita Kailas Sangle, Shantaram Damu
Darade, Sunanda Vishnu Dargude, Santosh
Trimbak Darade, Valmik Kashinath Darade,
Bhausaheb Kashinath Darade, Vijay Damu
Darade, Vithabai Trimbak Darade, Balkrishna
Trimbak Darade, Dattu Damu Darade, Mandakini
Balkrishna Hadpe, Jagannath Shivaram, Shobha
Kailas Ipper,Mainabai Devraj Ghuge,Babanbai
Kisan Ghuge, Salubai Karbhari Ghuge,Baban
Bhikkhu Ugalmugle,Chhabu Bhikaji Ugalmugle,
Ganesh Eknath Ugalmugle, Mangesh Eknath
Ugalmugle,Vijay = Nana  Awhad,Chandrakant
Thamaji Katkade,Lalita Pradeep Darade, Vilas
Vitthal Katkade, Sunita Gokul Dhatrak, Satosh
Vitthal Katkade, Prabhakar Thamaji Katkade,
Vasanti Pradeep Darade, Ratnakar Vitthal
Katkade, Suresh Thamaji Katkade, Sushila
Vitthal Katkade, Bababai Thamji
Katkade,Jagannath Shivram..., Valmik Kashinath
Darade, Bhausaheb Kashinath Darade, Shobha
Kailash Ipper, Vatsalyabai Kashinath Darade,
Anita Kailash Sangle,Usha Vasantrao Kothavade,
Subhash Jagannath Vani, Surendra Jagannath
Vani, Shakuntala Jagannath Vani, Pratibha
Subhash Kothavade, Ravindra Jagannath Vani,
Chandrakala Muralidhar Yeval, Satish Jagannath
Vani,Sulochana Uttam Mundhe,Khubiram
Munnalal Jaiswal,Chandrabhaga Laxman
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Sr.
No.

Land
Acquisition
Proposal
No.

Village
Name

Name of Taluka

Land owners name according to 7/12 Extracts

Survey/
Group
Number

Land
Lease

Type

Total
area
7/12

(Ha.)

Land area to
be acquired
7/12
(Ha.)

Building

Well/
Borewell

Trees

Pipeline

Wagh,Valubai Shashikant Kande,Chima Budha
Bhil,Kabhu Ramchandra Dalvi, Anil Babu Dalvi,
Sangeeta Babu Dalvi, Sunil Babu Dalvi, Leelabai
Babu Dalvi, Bhika Ramchandra Dalvi,Pandit
Damu Katkade,Vijay Rambhau
Katkade,Sindhubai  Rambhau  Katkade,Raju
Rambhau Katkade,Lukdu Thakaji
Katkade,Sandeep Muralidhar
Katkade,Chandrakant Damu Katkade,Sanjay
Rambhau Katkade,Sarla Minnath Nagare,Dattu
Muralidhar Katkade,Asha Shivaji Mankar,Raju
Muralidhar Katkade,Pundalik Damu
Katkade,Anjanabai Muralidhar Katkade,Namdev
Karbhari Katkade,Sumanbai Bhr.Damu
Katkade,Valyabai  Shashikant Kande,Valmik
Rambhau Katkade,Lata Mahesh Ghuge,Shobha
Kailas Ipper, Anita Kailas Sangle, Tryambak
Shivram Darade, Jagannath Shivram Darade,
Bhausaheb Kashinath Darade, Vatsalyabai
Kashinath Darade, Valmik Kashinath Darade,
Lilabai Shivram Darade, Yamunabai Jagannath
Darade,Dattu Damu Darade, Shantaram Damu
Darade, Vijay Damu Darade

Total

39.2592
(Ha.)

10.03
(Ha.)

17/2025

Astgaon

Nandgaon

Vimalbai Santosh Kajikar, Shankutala Somanath
Kajikar,Navanath ~ Sampat  Kajikar,Ranjana
Kajikar,Harishandra Devram Kajikar, Shivaji
Uttamrav ~ Honmane, Sakharabai  Devram
Kajikar,Annajikar Suman Nana Kajikar, Mina
Nana Kajikar, Ujjwala Nana Kajikar, Apak
Sumanbai Santosh Devaram Kajikar,Gorakh
Nana Kajikar

37

Occupant
Class-1

6.75

0.05

Mango-20

17/2025

Astgaon

Nandgaon

Kedu Sone Kajikar, Sakubai Chintaman Kajikar,
Mainabai Nivrutti Chormale, Sanjay Chintaman

38

Occupant
Class-1

2.02

0.44
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Sr.
No.

Land
Acquisition
Proposal
No.

Village
Name

Name of Taluka

Land owners name according to 7/12 Extracts

Survey/
Group
Number

Land
Lease

Type

Total
area
7112

(Ha.)

Land area to
be acquired
7/12
(Ha.)

Building

Well/
Borewell

Trees

Pipeline

Kajikar, Anna Chintaman Kajikar, Ravsaheb
Chintaman Kajikarii

Rambhau Chindha Kajikar, Ranuba Rambhau
Kajikar, Pushpabai Uttam Kajikar, Pravin Uttam
Kajikar, Amol Uttal Kajikar, Ratna Uttam
Kajikar, Rangnath Rambhau Kajikar,

50

Occupant
Class-1

1.43

0.0018

Borewell-1

Vitthal Baka Kajikar, Indubai Tatyaba Kajikar,
Nana Tatyba Kajikar, Pushpa Vithoba Vadkte,
Dada Tatyaba Kajikar, Kisnabai Shivaji Ugle,
Dada Baban Kajikar, Chindhabai Patilba Kajikar,
Vishwas Shivaji Ugle

51

Occupant
Class-1

2.87

1.44

Well-1

Mango-70, Nimb-
21, Babul-1, Bor-1,
Bhendi-1, Chinch-2

Borewell-3

Tarabai Narayan Bondre Urf Tarabai Shivaj
Kekan

52

Occupant
Class-1

1.07

0.17

Chindha Rambhaji Avhad, Anil Bharat Avhad
Apak Anusaya Chindha Avhad, Amol Ramesh
Avhad, Krushna Sharad Avhad, Kanifnath
Bhausaheb Avhad, Bharat Chindha Avhad,
Bhausaheb Chindha Avhad, Ramesh Chindha
Avhad, Sharad Chindha Avhadii

54

Occupant
Class-1

12.7

34

House-1

Well-2

Mango-135, Peru-
10, Sitafal-3,
Limbu-2, Kavat-1,
Naral-1, Chiku-
1,Kadipata-1,
Nimb-21, Chichori-
1. borii-1, Umberii-
1, Babhul-1,
Bhendi-2

Tank-1,
Chal-1
Pipeline-4
Borewell-2

Mahadu Punja Mang, Sada Mahadu Mang,
Bhima Tukaram, Madhukar Mahadu Ahire, Nana
Mhasu Ahire, Shakuntala Kalu Bakure, Mangal
Kailas Lokhande, Babulal Parshram Abhire,
Bibibai Kashinath  Ahire, Archana Raju
Lokhande, Shital Kashinath Ahire, Anusayabai
Appa Lokhande, Kamalabai Ramesh Mandvale,
Rambhabai Kachru Arne, Chandrabhagabai
Parshram Ahire, Lilabai Sadu Ahire, Kailsas
Sadu Ahire, Ramdas Sadu Ahire, Usha Sanjay
Lokhande

102

Occupant
Class-2

1.39

0.08

Babul-1,

Mahadu Shankar Ahire, Valmik Shankar Ahire

103

Occupant

1.49

0.41

Well-1

Jambul-2, Mango-

Davan Baba
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
Class-2 2, Sitafal-2, Peruy- Temple,
1, Dalimb-1, Anjir- | Pipeline-1
1, Badam-1, borii-
1, Nimb-3, Chinch-
1, Pimpala-2.
9 Sitaram Laxman Mang 104 OCClca lg:‘; t 1.2 0.42 -- Well-1 Babul-1, Nimb-1 Pipeline-1
Laxmibai Nivrutti Avhad, Nivrutti Karbhari Occupant Mango-20, Bor-1, .
10 Avhad, Chagan Karbhari Avhad 105 ClasI;—l 3.39 0.73 - - %\Iimb—l, Pipeline-2
11 Yamabai Mhasu Avhad, Janyabai Dharma 106 Occupant 483 0.76 _ _ Mango-20, Bor-1, | Pipeline-2
Avhad, Lahanubai Balu Avhad Class-1 ) ) Nimb-6, Borewell-1
Bebibai Sanjay Ghuge, Vijay Dharma Ghuge,
12 Sanjay Dharjan};a Ghugge, MJari]dyai Valu Ghuge, 107 Occupant 4.49 1.17 -- Well-1 Mangq—ll, Bor-6, Pipeline-1
Class-1 Nimb-2,
Shobha Samapat Ghuge
Mandyabai Valu Ghuge, Dhondyabai Kashinath
13 Nagare, Sangita Balu Sonawane, Mangal Nana 13 Occupant 407 015 _ _ Mango-10, _
Kakad, Manda Dipak Sanap, Appa Valuba Class-1 ) ) Babul-1,
Ghuge, Dattu Balu Ghuge
Dinkar Rajaram Ugle, Nanasahen Rajaram Ugle,
17/2025 Astgaon Nandgaon Valu Vasant Ugle, Bhimabai Kashinath Bedade,
Sanjay Tathe, Lahanbai Vasant Ugle, Vithabai Occupant Nimb-1, Babuli-4, ..
14 Prabakar Kangne, Vithoba Rajaram Ugle, Shivaji 129 Class-1 12.7 0.11 - - Borii-1 Pipeline-1
Rajaram  Ugle, Hoshabai Rajaram Ugle,
Chandrabhagabai Pandharinath Katkade
Arjun Bhavrao Shinde, Usha Bhavrao Shinde,
Jayshree Bhavrao Shinde, Saibai Nivrutti Shinde,
Sakharabai Shivaji Ugle, Vithbai Prabhakr Mango-30, Babul-
Kangne, Alka Santosh Kangne, Yuvran Santosh 13, Pimpal-1 o
15 Kangne Apak Alka Santosh Kangne, Gaurav 130 Occupant 16.71 755 _ Well-1 Lokhandi-2, Pipeline-2
Santosh Kangne Apak Alka Santosh Kangne, Class-1 Maharukh-2 Borewell-1
Daulat Dadabahu Pawar, Saibai Rambhau Pawar, Nimb-1 i

Shivaji Rambhau Pawar, Nirmala Devji Pimple,
Sangita Mhasu Kulthe, Mangla Prakash More,
Sarla Rajendra Mali, Prabhu Dharshing Wagh
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
Govind Ganpat Ugle, Soma Ganpat Ugle, Bhaga Occupant
16 Ganpat Ugle, Bharat Ganpat Ugle, Devchand 131 ClasIs) 1 10.24 0.94 -- -- Mango-20, Babul-4 | Pipeline-3
Mahadu Kakad, Taibai Ramchandra Kakad
Shamrao Girdhari Ahire, Bhagvan Girdhari
Ahire, Prasad Girdhari Ahire, Vishnu Girdhari
Ahire, Guntabai Sukhdev Pol, Shivram Sayaji
Ahire, Gugubai Rupaji Ahire, Gangaram Rupaji
Ahire, Mathurabai Baban Khairnar, Bala Rupaji
Ahire, Bhaulala Rupaji Ahire, Hirabai Shashikant
17 Solse, Bibabai Piraji Rajgirc, Sushabai Dhuvaji | 133 | OS2t | 330 0.12 - - Babl‘i}i‘i’b]?fr'l’ -
Netare, Asrabai Subhash Bhoge, Lilabai Shankar
Ahire, Ganesh Shankar Ahire, Sharad Shankar
Ahire, Mainabai Maruti Sable, Sarubai Arun
Netare, Indubai Dilip Ahire, Ambadas Dilip
Ahire, Durga Kamlakar Khairnar, Rupali Rohidas
Solse, Nitin Ranjan Ahire, Sagar Ranjan Ahire
Vithoba Shravan Kadnor, Sopan Vithoba Kadnor, Oceupant
18 Dashrath Shravan Kadnor, Navnath Dashrath 134 Clasrs)-Z 2.07 0.41 - - Bor-1, Babul-1 Pipeline-1
Kadnor
. . . Occupant Babul-1, Nimb-3,
19 Raju Bhika Ahire 135 Class-2 1.73 0.33 - Well-1 Borii-1, Sadada-1 |
Daulat Vaman Ahire, Sarubai Vaman Ahire,
Thaka Vaman Ahire, Nana Mhasu Ahire, Occupant .
20 Shakuntala Kalu Bakure, Mangal Kailas 136 Class-2 113 0.21 - - - Pipeline-1
Lokhande
71 1712025 Astgaon Nandgaon Tanhubai Laxman Bagul, Gajabai Nivrutti 137 Occupant 1.65 0.38 _ _ _ _
Abang, Nanubai Laxman Bagul Class-2 ) )
Babulal Parashram  Apak Aai Janyabai
Parashram, Kamalabai Parshuram Apak Janyabai
Parashram, Rambhabai Parashram Apak Janyabai Occupant
22 Parashram, Chandrabagha Parashram Apak 138 Classr,)——2 2.27 0.39 House-2 -- Nimb-1, --
Janyabai Parashram, Shankar Vaman Ahire, Nana
Mhasu Ahire, Shakuntala Kalu Bakure, Mangal
Kailas Lokhande, Bebibai Kashinath Abhire,
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Sr.
No.

Land
Acquisition
Proposal
No.

Village
Name

Name of Taluka

Land owners name according to 7/12 Extracts

Survey/
Group
Number

Land
Lease

Type

Total
area
7/12

(Ha.)

Land area to
be acquired
7/12
(Ha.)

Building

Well/
Borewell

Trees

Pipeline

23

24

25

Archana Raju Likhande, Shital Kashinath Ahire

Gangaram Karbhari Shinde, Bharat Karbhari
Shinde, Valyabai Punjaram Shinde, Uttambai
Baburav Kahe, Nitin Punjaram Shinde, Jijabai
Karbhari Thombre, Pandit Punjaram Shinde,
Rambhabai Rangnath Dukle, Latabai Trimabak
Kajikar, Vimalbai Santosh Kajikar, Nitin Punjari
Shinde, Pandit Punjari Shinde, Valybai Punjaram
Shinde, Chagan Gaka Kajikar, Nivrutti Kajikar,
Indubai Vitthal Kajikar, Latabai Trimbak Kajikar,
Taibai Rajaram Kajikar, Dropadabai Baban
Kajikar

164

Occupant
Class-1

18.06

1.87

House-1

Well-1

Mango-179,
Limbu-1. Dalimb-
3, Babul-6, Nimb-

4, Bor-3, Bell-1,

Kadipatta-1

Chawl-3,
Tank-1,
Pipeline-4,
Borewell-2

Somnath Jagannath Pawar, Mina Somnath Pawar,
Bhavrav Zendu Pawar, Bhagvat Bandu Pawar,
Sonibai Bandu Pawar, Zumbarbai Sopan Kulthe,
Hirabai Bhavrao More, Dhondyabai Gopinath
Mali, Vithabai Damu Pawar, Tulshiram Damu
Pawar, Suraj Damu Pawar, Latabai Sanjay Mali,
Tara Sunil Barde, Mira Vasant More, Daulat
Rambhau Pawar, Shivaji Rambhau Pawar,
Nirmala Devji Pimple, Sangita Mhasu Kulthe,
Mangla Prakash More, Sarla Rajendra Mali,
Group Grampanchyat Sadgaon

165

Occupant
Class-1

21.53

1.79

Nim-3. Shisam-1

Sattu Nagare, Fakira Karbhari Jaypatre, Dagubai
Baburao Karpe, Indubai Narhari Gadhve, Balu
Fakira Jaypatre, Kusum Karbhari Jaypatre, Ashok
Karbhari Jaypatre, Subhash Karbhari Jaypatre,
Sonyabai Karbhari Jaypatre, Rani Karbhari
Jaypatre, Chahabai Tukaram Dhone, Gangadhar
Karbhari Jaypatre, Dhondiba Laxman Kadnor,
Ramdas Laxman Kadnor, Ashok Kanhoji Magar,
Sulochana Ashok Magar, Mirabai Dattu Jaypatre,
Rekha Dattu Jaypatre, Ashok Apak Mirabai
Eknath Dattu Jaypatre Apak Mirabai, Nadu Dattu
Jaypatre Apak Mirabai, Valyabai Dattu Jaypatre

166

Occupant
Class-1

10.98

0.5

Babul-16, Bor-1,
Nimb-11
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
Apak Mirabai, Bhausaheb Devchand Jaypatre,
Sudhir Vasantro Vadnere, Madhukar Gangadhar
Jaypatre, Sanjay Gangadhar Jaypatre, Somnath
Sanjay Jaypatre
2% Lilgbai Ramkisan Shinde, Chandrakala Kautik 167 Occupant 5133 177 _ Well-1 l\g,nﬁz}slgr’uﬁr?; ) Pipeline-2
Shinde Class-1
Babul-7, Bor-2,
27 Janubhau Kachru Ugle, Dadabhau Dagu Ugle 168 OCclca l;[;f‘il t 1.72 0.05 - - -- Pipeline-1
Ranjana Kachru Ugle, Sushila Dagu Ugle, Dagu Occupant Mango-32, Nimb- Piveline-1
28 Ramchandra Ugle, Kachru Ramchandra Ugle, 169 ClasE-l 8.98 0.29 - - 10, Chandan-1, Shpe taleﬁ-ly
Laxman Kachru Ugle, Uttam Dagu Ugle Maharkhu-1
Kachru Abaji  Ugalmugle, Uttam Kachru
Ugalmugle Chandrakant Kachru Ugalmugle, Occupant . Pipeline-2,
29 Nandu Kachru Ugalmugle, Ramesh Kachru 170 Class-1 3.98 113 - Well-1 Babul-3, Nimb-7 Borewell-1
Ugalmugle, Shobha Vittha Nagare,
Bor-2, Peru-11,
Mango-20, Banana-
17/2025 A . . 23, Sitaphal-9,
stgaon Nandgaon Hari Gangaram Jaypatre, Tanhaji Gangaram Chal-4
Jaypatre, Dattu Gangaram Jaypatre, Seema Occupant Lemon-5, Tank-2
30 ’ . ’ 171 8.97 1.77 House-3 -- Pomogrante-1,
Mangesh Bhure, Anil Uttamrao Ugalmugle, Balu Class-1 . Godha-2,
Gangaram Jaypatre Chlku_3.’ Cocpnut- Pipeline-4
’ 1, Papai-5, Nim-6,
Bor-3, Babul-3 &
Chicha-1
Santosh Patinana Jaypatre, Sarla Valmik Bodke,
Somnath Narayan Dongre, Anna Narayan Occupant . .
31 Dongre, Bhausaheb Narayan Dongre, Sitabai 172 Class-1 3.6 1.25 - Well-1 Bor-1, Nimb-6 Pipeline-1
Narayan Dongre
Dalimb-6, Chinch-
Sarla  Shridhar Katkade, Shridhar Ramdas Occupant 11, Naral-2, Tank-1,
32 Katkade, Namdeo Vitthal Katkade, Dilip Vitthal 173 Clasg—l 9.86 1.67 House-1 - Badam-1, Chiku-1, Chawl-2,
Katkade Mango-41 Babul-1, | Pipeline-4,
Nimb-7, Chinch-1,
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
Karanj-3
Gulmohor-1
Ajay Vijay Bhansali, Nidhi Ajay Bhansali,
33 Balasaheb Baburao ngase, Savita Govinq 174 Occupant 10.71 157 _ Well-1 Nimb-3, E.B'abul-ll, Pipeline-1
Somase, Shivansh Sunil Somase Apak Sunil Class-1 Borii-1
17/2025 Astgaon Nandgaon Govind S ..
ovind Somased
34 Sampat Pandit Borse 206 Occupant 3.45 0.11 - - -- --
Class-1
206.67 28.4318
Total (Ha.) (Ha.)
Chhagan Karbhari Awad, Nivruti Karbhari Awad
Tolyabai Karbhari Awad, Vatsalabai Ananda
Awad, Bhagwat Ananda Awad, Sahebrao Ananda
Awad, Govinda Ananda Awad, Gayabai Kantilal
Nagare, Sindhubai Haribhau Nagare, Jijabai
Pandharinath Kekan, Taibai Balu Munde, Gokul
Mahadu Awad, Yamunabai Popat Hembade, Occupant 65 meters
! Kalyabai Motiram Sanap, Shobha Popat 85 Class-1 2.03 0.0431 ° 0 0 (3 inches)
Hembade, Janyabai Lukha Awad, Machhindra
Lukha Awad, Rajaram Lukha Awad, Lilabai
Eknath Ghuge, Shobhabai Suresh Ipper,
Dnyaneshwar Sanjay Ugalmugle, Sagar Sanjay
18/2025 Panjandev Nandgaon Ugalmugle, Sanjay Trimbak Ugalmugle,
Ravindra Ramesh Awad
Sakhrabai Daga Wagh, Ranjana Santosh Wagh, Occupant 30m
2 Dadabhau Santosh Wagh, Mangesh Santosh 95 Clasrs)—l 0.18 0.1775 o 1 0 (3 inches)
Wagh, Varsha Dnyaneshwar Gidghe
Neem 15 90m (3
Balu Baburao Kajikar, Vishwas Baburao Kajikar, Bor 1 inches)
Harichandra Devram Kajikar, Kiran Somnath Acacia 1 260m (3
Kajikar A.P.K.A.I Mohan Somnath Kajikar, Occupant . inches)
3 Shakuntala Somnath Kajikar, Vandana Somnath 7 Class-1 4.65 16495 Temple-1 ! Citadel 1 140 m (3
.. .. Lemon 1 .
Kajikar, Sampat Devram Kajikar, Santosh Tamarind 1 inches)
Devram Kajikar, Taibai Ramesh Awhad 167m (3
Mango 859

inches)
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
95m(3
inches)
100 m (3
inches)
70m (3
inches)
Chhaya Vinod Tore, Surekha Subhash Tore,
Valyabai Raosaheb Kajikar, Manisha Satish
Kajikar, Satish Prakash Kajikar, Nirmala
Machhindra  Kajikar, Machhindra Prakash Occupant
4 Kajikar, Jibhau Devba Kajikar, Sunita Jibhau 98 ClasE-l 4.68 0.5402 0 0 0 0
Kajikar, Manohar Devba Kajikar, Sonali
Manohar Kajikar, Shobha Ashok Wagh,
Shakuntala Dattatray Awhad, Kalpana Sanjay
Kale
Chindha Ramji Awad, Ananda Karbhari Awad,
Lukha Karbhari Awad, Mahadu Karbhari Awad, Oceupant
5 18/2025 Panjandev Nandgaon Nivrutti Karbhari Awad, Chhagan Karbhari 96 ClasIs)-l 0.02 0.02 0 0 Nim 2 0
Awad, Laxman Dagdu Kajikar, Kachru Punja
Awad
11.56 2.4323
Total (Ha.) (Ha.)
Sonyabai Tukaram, Arun Tukaram, Raju
Tukaram, Suryabhan alias Suresh Baban Ahire,
Dilip Baban Ahire, Kamabai Baban Ahire,
Bhimabai Baban Ahire, Anil Bhimrao Abhire,
Sunil Bhimrao Ahire, Dnyaneshwar Bhimrao
1 Ahi.re, Balkrishna Bhimrag Ahire, Shobha Occupant Neem-5. Bor-1 30m
19/2025 Khadgaon Nandgaon SatishTavares, Rekha Sudhir Pagare , Prakash 57 Class-2 1.82 0.25 0 Well-1 Cinch-1, Acacia- 1 (3 inches)

Nivruti Ahire, Balasaheb Nivruti Ahire, Ravindra
Nivruti Ahire, Ashok Nivruti Ahire, Baby
Kailash Bachchan , Sangita Vijay Nirbhavane,
Kalpana Vilas Ahire, Aniket Vilas Ahire,
Aniruddha Vilas Ahire, Anushka Vilas Abhire,
Valubai Arjun Ahire, Sunil Arjun Ahire, Chhaya
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Land Total Land area to
Sr Acquisition Village Survey/ Land area be acquired Well/
’ Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. yp (Ha.) (Ha.)
Nitin ~ Gangavane, Kalpanabai  Dattaram
Nirbhavane, Leela Hanumant Borse
Valhu Govinda Ahire, Jijabai Kachru Abhire, Occupant . 115 m
2 Ramesh Kachru Ahire, Vinod Kachru Ahire >8 Class-2 0.75 0.15 0 Well-1 Nim-1 (3 inches)
Tolyabai Sukdev Ahire,Bhimrao Sukdev Abhire,
Ramdas Sukdev Ahire, Shankar Sukdev Ahire,
Chandrakant Yashwant Gaikwad, Ramakant Occupant
3 Yashwant Gaikwad, Shashikant Yashwant >9 Class-2 1.82 117 0 0 0 0
Gaikwad, Babybai Vishnu Pawar, Vimalbai
Valmik Wagh
Oceupant Mango (Sapling) -
4 Kachyabai Dhondiram Jagtap 60 Clasrs)—Z 0.84 0.73 0 Well-1 260,Acacia-1, Nim- | 120 m(3 in)
4
Alkabai Kisan Supnar, Kamalabai Vishnu Mango (Sapling) -
5 Supnar, Mukesh Dilip Ahire 63 Occupant | 53 0.35 0 Well-1 12, 140 m(3
Class-1 . inches)
Nim-3
Ramdas Sukdev Ahire, Bhimrao Sukdev Abhire, Occupant 0 . .
6 Shankar Sukdev Ahire, Tolyabai Sukdev Ahire 64 Class-2 0.99 0.90 Well-1 Acacia-1, Nim-3
Mango-(Sapling)-
7 Keru Govinda Ahire, Deepak Keru Ahire 65 Occupant 1.41 0.54 0 Well-1 332, Acacia-5%-8,
Class-2
Bor- 3, Jambhu-1
Sopan Baban Supnar, Pradeep Baban Supnar, . 300 m (3
8 Mirabai Baban Supnar, Vaman Shankar Supnar, 66 OCCIzllsls E_lr]lt 3.81 0.98 0 Well-1 Mla(r)log;) gsczzlil;%)_ inches)80 m
Ushabai Bhausaheb Supnar ’ (3 inches)
265 m(3
. inches)
19/2025 Khadgaon Nandgaon Mango (cut.tlngs)- 120 m(3
Vishnu Nana Supnar, Kisan Nana Supnar, Bal Occupant 120, Acacia— 1, inches)
9 - (paar, B8 tphat, Batt 67 P 4.44 0.83 House-1 Well-1 Gulmohor -2, e
Nana Supnar, Santosh Nana Supnar Class-11 100 m(3
Neem-1, Bor-1, inches)
Chinchwad -1 110m (3
inches)
10 Gangadhar Ramchandra Vadkte, Akkabai Thaka Occupant 0 Mango (Sapling) — 130 m
Vadkte, Sindhubai Dilip Fasale, Sakhubai 68 Clasls)—l 4.15 0.6 Well-1 652, Chiku-1, Peru- (3 inches)
Raghunath Vadkte, Mainabai Shankar Naikwade, 1, Acacia-8, Neem- 230 m
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
Laxman Raghunath Wadakte, Ganpat Raghunath 1, Bor-2
Wadakte
Ambadas Ramchandra Wadakte, Ramesh Mango (cut)-120,
11 Suryabhan Dukale, Saadhan Suryabhan Dukale, 69 Occupant 402 24 0 0 Nim-9, 46 m
Krishna Thaka Vadkte Apak Indubai Thaka , Class-1 ’ ' Bor-2 (3 inches)
Karbhari Thaka Vadakte Apak Indubai Thaka
Bhagwant Sayaji Supnar, Navnath Vitthal .
12 Supnar, Sindhubai Vitthal Supnar, Taibai Balu 70 Occupant 406 0.78 0 Well-1 M;giolsli?rﬂ{gg) ) 100 m
Shinde, Anita Bhaginath Kungar, Asha Vitthal Class-1 ' ' ’ ’ (3 inches)
Acacia-1, Bor-1
,Sarode, Suvarna Aba Yamagar
Rajaram Namdev Ahire, Vithabai Raosaheb
Gadhe, Jijabai Ramdas Pagare, Ashabai Balu
Jagtap, Alkabai Balu Ahire, Gautam Balu Abhire, Mango (Sapling)-4
13 Rahul Balu Ahire, Gokul Balu Ahire, Anita 128 Occupant 218 0.05 House-1 0 custard apple-2 ’ 0
Sampat Kedare, Damu Narayan Ahire, Nivruti Class-II ’ ’ ’
Narayan Ahire, Ashok Sambhaji Ahire, Dilip neem-2
Sambhaji Ahire, Baburao Sambhaji Ahire,
Malanbai Dguji Garud
Bhimabai Baban Ahire, Bhausaheb Devram
Ahire, Daulat Devram Ahire, Santosh Devram 380 m
Ahire, Kamini Dilip Nikam, Akkabai Balu Occupant House-4, Shop- Chiku-1, Acacia-5, (3 inches)
14 Sansare, Ahilyabai Dada Ahire, Sunita Satyavan 129 Class-TT 1.59 1.11 1, Dhamma Borewell-1 Neem-4, Bor-1, 395 m
Narwade, Jibhau Dada Ahire, Sandeep Dada Monument-1, Amla-1, Lemon-1 (3 inches)
Ahire, Shivram Mahadu Ahire, Jagannath
Mahadu Ahire
Ramdas Sukdev Ahire, Bhimrao Sukdev Ahire, Occupant
15 Shankar Sukdey Ahire, Tolyabai Sukdev Ahire, 130 Class-IT 6.33 0.7 0 0 0 0
Nana Jairam Yamgar, Appa Jairam Yamgar, 70 m(3
Jairam Namdev Yamgar, Ramchandra Mahadu Occupant 0 0 0 inches), 70
16 Yamgar, Jijabai  Gabaji, Sumanbai 141 Class-1 3.96 0.58 m (2’5
,MahaduBharat Petroleum Corp. Ltd. for Mumbai . h )
Manmad Pipeline Expansion Project inches)
Mandabai Ambadas Yamgar, Alkabai Babu Occupant Mango (Sapling)- 150 m(3
17 1912025 Khadgaon Nandgaon Yamgar, Babu Tangaji Yamggar, Ambadas Tanga 142 Clasg—l 28 114 House-1 Well-2 23, Bfr—l(, AI::acz?a—l inchesg)
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
,Yamgar, Sahebrao Tanga YamgarBharat
Petroleum Corp. Ltd. for Mumbai Manmad
Pipeline Expansion Project
650 m(3
. . inches)600
Dada Trimbak Yamgar, Sanjay Waluba Yamgar, Pomegranate-125, m(3
Kalyabai Dada Yamgar, Vatsalabai Waluba Mango (Sapling) — inches)1232
18 Yamgar, Dattu Waluba Yamgar, Vithabai 143 Occupant 438 181 0 Borewell-2 824, Papaya-10, m(3
,Ramakrishna NaikwadeBharat Petroleum Corp. Class-1 ’ ’ Neem-13, Acacia- inches)350
Ltd. for Mumbai Manmad Pipeline Expansion 8, Bor — 3. 1ncm§; 5
Project inches)380
m(3 inches)
Ambabai Gatlu Yamgar, Minabai Dinkar Occupant 105 m
19 Yamgar, Walhyabai Tukaram Yamgar 145 Class-1 279 0.2 0 0 0 (3 inches)
Vithoba Ganga Vadakte, Pushpa Vithoba
Vadakte, Ganesh Vithoba Vadakte, Komal
20 Ganesh Vadakte, Sangita Jibhau Vadakte, Jibhau 146 Occupant .92 0.83 0 0 Mango (Saplings)- 0
Ganga Vadakte, Roshan Vithoba Vadakte, Class-1 ’ ’ 648
Chetan Jibhau Vadakte, Nikhil Jibhau Vadakte,
Pooja Chetan Vadakte
Mandu Panja Wadakte, Hiraman Punja Wadakte, 85 m(3
Sindhubai Hiraman Wadakte, Sunil Mandu inches)152
Wadakte, Vishnu Patilba Wadakte, Sangita m(3
Shivaji Wadakte, Gokul Ananda Wadakte, inches)110
Jayram Namdev Yamgar, Vandana Nana Occupant 0 Mango (pen) — m(3
21 Yamgar, Govinda Ananda Wadakte, Bhushan 147 Clasrs)—l 10.99 2.6 Well-1 1838, inches)90
Hiraman  Wadakte, = Muktabai  Patilba Nim-2 m(3
Wadakte,Parighabai Rajaram Wadakte, Mirabai inches)70
Anil Wadakte, Sarika Sunil Wadakte, Sagar m(3
Shivaji Wadakte, Anil Mandu Wadakte, Valmik inches)160
Patilba Wadakte, Yogita Sagar Wadakte m(3 inches)
2 Jairam Namdev Yamgar 153 Occupant 597 0.32 0 0 Mango (Sapling)— 0

Class-1

217, Acacia-1
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Tvpe 7/12 7/12 Borewell
No. P (Ha.) (Ha.)
Total 79.55 19.09
(Ha.) (Ha.)
Rajendra Vitthal Sadgir, Sushilabai Vitthal Borewell-
20/2025 Navsari Nandgaon Sadgir, Uttam Vitthal Sadgir, Rajendra Vitthal 200 feet 70
Sadgir, Laxman Vitthal Sadgir, Krishna Vitthal Occupied Well (raw)-1 feet,
! Sadgir, Vandana Dashrath Vergal, Laxman 10 Class-2 >4l 0.60 - 70 foot Babul-13 horizontal
Vitthal Sadgir, Krishna Vitthal Sadgir, Uttam bore-3, 280
Vitthal Sadgir m (3 inches)
Sajan Dadaram Bidgar, Aashabai Dilip Sor, 280 m. (4
Sangita Kishor Danej, Hirabai Narayan Markand, Occupied 1- Raw inches) ’ 140
2 Ashok Narayan Markand, Shantilal Narayan 11 P 4.89 1.12 Structure work - Babul-12
. Class-1 m. 3
Markand, Sanjay Narayan Markand, Somnath of Temple .
. : inches)
Walmik Lagadire,
35 m. (3
. . . inches) 115
Pundlik Dattu Bidgar, Sahebrao Chindha Sarode, Babul -6, m. (4inches)
3 Rohini  Santosh  Sarode, Sanjay Narayan 13 Occupied 479 134 i ) Karanj - 1 70' m (3
Markand, Ramkisan dattu bidgir, Machindra Class-1 ’ ’ Mabharukh - 1 . ’
. inches) 70
Dattu Bidgar Neem - 3 m 3
inches)
4 Sakharam Walad, Tukaram Dhome, Bhika 14 Occupied 6.32 0.05 ) i i ’70 m. (3
Thome Class-2 inches)
Horizontal
20/2025 Navsari Nandgaon Bab ul-l,B'or-l, Boreholes -
Occupied 1- House Tubewell Shisu-1, Nim-3, |, =707 3
5 Dilip Bhaga Ahire, Devidas Bhaga Ahire 15 Class-1 3.59 1.84 |-Water Tank 70 Foot A?lpta-Z, Karanj-2, inches),
Pimpal-1, Umbar- 200 m
2, Bel-1, Mango-3 (4 inches)
6 Vithoba Punja Bodke 18| Ocoupied 5 5 0.12 . . Babul-1 130 m. @3
Class-1 inches)
Nivrutti Ganpat Varhgal, Purushottam Hindurao Occupied
’ Savvakhed, Savita Vijay Karade 2 Class-1 387 0.02 ) ) Babul-1 i
8 Chindhubai Lahu Varhgal, Navnath Lahu 50 Occupied 8.64 2.22 - Tubewell 210 m. (3
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Sr.
No.

Land
Acquisition
Proposal
No.

Village
Name

Name of Taluka

Land owners name according to 7/12 Extracts

Survey/
Group
Number

Land
Lease

Type

Total
area
7/12

(Ha.)

Land area to
be acquired
7/12
(Ha.)

Building

Well/
Borewell

Trees

Pipeline

10

11

12

20/2025

Navsari

Nandgaon

Varhgal, Walmik Dhondiba Varhgal, Lahu
Dhondiba Varhgal, Ankush Dhondiba Varhgal.

Class-1

20 foot

inches)

Kisan Yashwant Sarode, Tulshiram Gangaji
Ahire, Mangal Shreeram Pawar, Rajendra Bhima
Ahire, Santosh Dinkar Ahire, Appa Walmik
Ahire, Sandhya Appa Ahire, Sopan Walmik
Ahire, Sahebrao Ganga Ahire, Walmik Ganga
Ahire, Dinkar Ganga Ahire, Damu Ganga Abhire,
Tulshiram Ganga Ahire, Indubai Alis Meenkashi
Ramchandra Garud.

51

Occupied
Class-1

11.12

1.52

Babul-7, Bor-1

Baliram Soma Mali, Sakubai Devram lire,
Hausabai Vitthal Pawar, Kautik Vitthal Pawar,
Vishram Vitthal Pawar, Dhawliram Vitthal
Pawar, Bhaginath Vitthal Pawar, Lahu Vitthal
Pawar, Shreeram Vitthal Pawar, Sumanbai
Savliram Mali, Kamlabai Chandrabhan
Sonawane, Jijabai Raman Mali, Sakrabai
Yoginath Mali, Laxman Mendu Mali, Bhiubai
Rawaji Pawar, Sukdev Ravji Pawar, Pundlik
Rawaji Pawar, Ramchandra  Rawaji Pawar,
Surybhan Rawaji Pawar, Shivram Rawaji Pawar,
Khandu Rawaji Pawar, Devram Rawaji Pawar,
Tulsabai Sukdev Wagh, Satyabhamabai Devram
Mali, Gorakh Devram Mali, Dnyaneshwar
Devram Mali, Shravan Devram Mali, Ashwini
Vilas Mali, Sonali Devram Mali, Popat Rakhma
Pawar, Waryaba Rakhma Pawar, Shantaram
Bhima Pawar, Tulshuram Bhima Pawar, Group
Gram Panchayat Goverment of Bhardi

58

Occupied
Class-2

62.65

2.35

Surubai Bapu Karwar, Lankabai Dattu Karwar,
Sadik Mohammad Ali Kureshi, Sudhakar
Karbhari Karwar, Kausha Sudhar Karwar,
Sangita Dinkar Gavali.

93

Occupied
Class-2

8.77

1.59

300 m. (3
inches)

Kisan Nana Supnar, Balu Nana Supnar, Vishnu
Nana Supnar, Santosh Nana Supnar

94

Occupied
Class-1

1.72

0.11

Maharukh-2,
Babul-2.

Borewell-
180 foot,
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Land Total Land area to
Sr. Acquisition Village Survey/ Land area be acquired Well/
Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. (Ha.) (Ha.)
Concrete
water tank
(500) Litr,
Borewell-
180 m. (3
inches), 300
m.
(3 inches)
Horizontal
13 Ramchandra Mahadu Wadkate, Shobha 95 Occupied 151 0.07 ) Tubewell Babul -5, bor-1. 9B,0rBe(})l;;1\iSell:
Gangadhar Wadkate Class-1 80 foot
400 m.
(3 inches),
Total 125.59 12.95
(Ha.) (Ha.)
. . Lemon-1 Papaya 1
Mrs. . Dgubai  Kashinath ~ Waghmode, ~Mr. Occupied I shed and Well 1 Raw | Citadel 7 ango 1 Pipe line
1 Kashinath Dhondu Waghmode, Mr. Prabhakar 73 3.66 1.83 cowshed, water .
Kashinath Waghmode Class-2 tank Borewell 1 Aca01a. 26 Neem 7 340 meters
Chickpea 5
5 Mrs. Hirabai Narayan Markand Mr. Sahebrao 73 Occupied 450 1.16 ) Kher 1 Acacia 15 Pipe line 60
Gangaji Ahire Class-1 ) ) Neem 7 Bor 5 meters
3 Mrs. Vaishali Sanjay Markand Mr. Mahesh %3 Occupied 463 1.40 ) Acacia 19 Neem 4 Pipe line
Shantilal Markand Class-1 ) ) Bor 5 250 meters
. . . Occupied Limb-8 Bor-10 Pipe line
4 212025 Bhardi Nandgaon Shri Pandharinath Muralidhar Sarode 80 Class-1 2.85 0.86 - Well 1 Acacia 10 150 meters
. .. . Occupied Pipe line
5 Haushabai Kondaji Sadgir 81 Class-1 2.62 0.02 - - - 250 meters
Shri Tanaji Mahadu Chitalkar, Mrs. Sushilabai
Rambhau Chitalkar, Samdhan Rambhau Chitalkar,
Uttam Rambhau Chitalkar Thakkubai Shivaji Rajnore
6 Sl.}rnanbai Bhaskar Tabe,. Che'tan Santosh Ch%talkar, 103 Occupied 856 086 ) ) Mango 88 Pipe line 245
blind grandmother Sushilabai Rambhau Chitalkar, Class-1 Pomegranate 130 meters

Roshan Santosh Chitalkar, blind Sushilabai Rambhau
Chitalkar, Shri Trabank Namdev Vergal, Kadulal
Namdev Vergal, Uttam Ganpat Vergal Sakharchand
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Land Total Land area to
Sr Acquisition Village Survey/ Land area be acquired Well/
’ Name of Taluka | Land owners name according to 7/12 Extracts Group Lease Building Trees Pipeline
No. Proposal Name Number Type 7/12 7/12 Borewell
No. yp (Ha.) (Ha.)
Namdev Vergal, Shri Shubham Sanjay Chitalkar Shri
Pawan Prakash Chitalkar, blind mother Sangeeta
Prakash Chitalkar
7 Mrs. Dropadabai Madan Hatkar Mr. Baban Popat 104 Occupied 342 053 ) ) Mango 71 Pipe line 50
Shermale Class-1 meters
Mrs. Leelabai Ranuba Markand Mr. Yogita Duyodhan
Markand Mr. Vikram Sakhahari Markand Mr. Ajit
3 Ranuba Markand Mr. Shankar Sakhahari Markand Mr. 116 Occupied 6.97 018 ) ) ) )
Shivaji Sakhahari Markand Mr. Duyodhan Ranuba Class-1 ’ ’
Markand Mr. Bakubai Devman Tambe Mrs. Anjana
Bapu Markand
9 Shri Sitaram Dada Bidgar Mrs. Janyabai Sitaram 117 Occupied 370 0.70 ) - Neem 11 Bor 6 Pipe line
Bidgar Class-1 ) ) Acacia 8 80 meters
10 Mrs. Nirmalabai Dagdu Yamgar 118 Occlcafs’ﬁd 1.08 0.05 - - Nim 1 -
Shri Laxman Valmik Vergal Shri Prakash Valmik Occupied - Neem 5 Bor 7 Acacia | Pipe line 50
1 Vergal Shri Valmik Dhondiba Vergal 120 Class-1 172 0.52 Well 1 5 meters
Shri Sahebrao Gangaji Ahire Shri Anitabai Ashok -
Markand Shri Damodhar Gangaji Ahire Shri Dinkar Occupied . Pipe line 40
12 Gangaji Ahire Mrs. Tulsabai Devchand Bidgar Shri 121 Class-1 472 0.60 ) Limb-2, Bor-8 meters
Surekha Haridas Bidgar
Total 48.45 8.71
(Ha.) (Ha.)
Grand Total 511.0792 81.6441
(Ha.) (Ha.)

[F.No.: G197/ MMR-INDB New Line/Astgaon+5Vlgs/20E]
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